IN THE SUPREME COURT OF | NDI A
CIVIL ORIG NAL JURI SDI CTI ON

TRANSFER PETITION (€ NOS. 1175-1177 OF 2008

STATE OF U P. & ANR ... PETI TI ONERS
VERSUS
GOMIT NAGAR JAN KALYANI MAHA SAM TI ETC. ..... RESPONDENTS
ORDER

These are transfer petitions filed by the State
of U P. seeking transfer of Wit Petition Nos.
6681(M B) of 2008, 8155(M B) of 2008 and 9147(M B) of
2008 pending before the H gh Court of Judicature at
Al | ahabad, Lucknow Bench, Lucknow to this Court.

However, the |earned Additional Advocate GCeneral
for the State submts that the transfer petitions be
di sm ssed as not pressed.

Ordered accordi ngly.

[ C. K. PRASASD|

NEW DELHI
JULY 26, 2010.



